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(e) As per the departmental guide} i'1e'9 
It places like Bhubaneshwar, the pel'\,; en .. 
tage availability _of department al quarters 
may,be upto 15 % of the total departmen-
tal staff. In Bhubaneshwar 2S % of depart. 
mental staff are provided with quarters. 

(b) and (c) A provision has been made 
in 1985-86 for construction of 10 quarters 
in other places in Orjs~a. 

CODstruttioD of Regional Telecom 
Training Centre Buildings in 

Hyderabad 

4873. DR. T. KALPANA DEVI: 
Will the Minister of COMMUNICATIONS 
be plersed to state. 

(a) the target date for the completion 
of the Regional Telecom Training Centre 
buildings, administrative ijostcls and c:~ss 

rooms in Hyderabad ; and 

( b) wh en cOllstruction of buildings 
commenced and the reasons for delay? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATION (SHRI 
RAM NIWAS MIRDHA) : (a) and (b) The 
archetectural dra-wings for the RTTC 
building arc being prepared. Building 
con!;truction wi I be taken up subject to 
availability of funds. As such target date 
for completion of the building cannot be 
Indicated at lhis stage. The first phase of 
the hostel buiJding has been completed. 

Construction of Telecom Buildings in 
Andbra Pradesh 

4874. DR. T.· KALPANA DEVI: 
Will the Minister of COMMUNICATIONS 
be pleased'to state : 

(a) the number of sitei for telephone 
and telecom buildings acqu ired since 1978 
for small, medium and lar~e exchanges' and 
staft' quarters in Telocom, Andhra Pradesh; 

(b) in bow many of these sit es (i) 
buDdinls have been con~tructed; nnd (it) 
buildinB~ plaos have been approved and 
estim lle'l sane t ioncd ; 

. 
(c) the reaSOD!\ for Dot buiJdina at the 

remain ing sites ; and 

(d) the reasons why the equipments 
have been allowed to remain in unstable 
r :nted buildings? 

THE MIN1STER OF STATE OF·THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MJRDHA): (a) 
Number of sites acquired for telephone and 
telecom. buildings since 1978 for a small, 
medium and large exchanges and staff 
quart ers in tel ecom. eirel e Andhra Pradesh 
is SO. 

(b) (i) Number of building cons truc-
ted is 201. 

(it) No. of cases of building drawings 
approved ,md-cstirnntcs sanctioned includ-
ing building under progress is 91. 

(c) and (d) As pcr rules, the cases for 
land acqui"ition are processed well in 
advance of the Actual requirements. Fur-
ther action for planning of buildings etc. 
is taken as per 1 equiremenls and availabi· 
1 ity of funds. 

Policy for Allotment of Telephones 
on out of turn Basis 

4875. SHRJ E.S.M. PAKEER 
MOHAMED: Will the Minister of COM-
MUNICf\TIONS be plea~ed to state: 

(a) the total number of telephones in 
private and public sectors in T,'milnadu; 
and . 

(b) the policy for allotting telephones 
. on out of t urn basis ? 

THE MINISTER OF STATE OF THE 
MINISTkY OF COMMUNICATIONS 
(SHRI RAM NIW AS MIRDHA): (a) It 
would not be possible t,o furni!h this infor-
mation as no record of telephones provided 
in private and public sectors separately, is 
kept. 

(b) Permar,ent· te Jepbone convections 
can be sanctlor.cd on Cllt .. cf·turn tasls to 
provide trr.ffic lelief 1(1 hea"), ullt H, or 
due to an area ,hante in mu1ti·exchr~ge 
telephone ~)steDl w)~en the. 'mtiill telephope~ 




